IN THE CENTRAL ~ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD . i

0.4.80. (1% /93
‘ Date of Orger: 6/7-93

[

Between:

E B

1. Divisional Failway Mzhager, (D3)
Soutn Ceutral Railway, Secunderabad,

2, Permonont "oy Insm~ctor (Zon)
S.C.Rly, Secunderabad.

3. Chiefi Signa} Inspector,

Signal & Telecommunication Department,
S5.C.Rly, Secunderabad.

.o Applicants, .
: . -
and ' L
1. S—”“{Qbavu:
2. Presiding Officer, Labour Court,
Narayanaguda, A.P,Hyderabad.
.s Respondents.

Fer the applicantsl Mr.MN.;:.Devrai, 8C for dloo

cmam aw opuUlUENTSE -
CORAM:
THE HON'BLE Mk, JUSTICE V.NEELADRI RAO : VICE CHAIRMAN
AND .
THE HOH'BLE MR.P.T.TIRUVENGADL ¢ MEMBEr.(ADMT)

. e

The Trirlhtm-l —- = : .
Admit, The operation of the order dated 11-3-92

in C.M.P.No. %2__ /83 is suspended until further orders.
Issue notice to the kespondents,

Post the case on 6,9.93,

T el

O

The Divisional Kailway hMHanager (B.G) 5. C.Rly, Secunderabad,
The Permanent %ay Inspector (Con) S.C.Rly. Secunderabad.

The Chief Signal Inspector, Signal & Telecommunication
Department, S.C.Rly, Secunderabad.

« The Presiding Officer, Labour Court, Warayanaguda, Hvderabad.
One copy to Ir.N.R.Devraj, 8C for Rlys. CAT. Hyd.

One copy to Mr, e

One spare copy.
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TYPED BY

CHECKEL EBY

1 THE- CENTRAL

COMPARED RBY

*  AFPROVED BY

A

HYDERABAD BENCH AT HYDERARBAD

THE HON'BLE MR,JUSTICE V.NEELADRI RAO

THE HON'BLE

\/

VICE CHEIRMAN

LN .
-A.B.GORTY 3

ND

MEMBER (D)

THE HON'BLE JR.T.CHANDRASEKHAR REDLY
MEMBER(J)

BND

WHE HUN " DBLE MK F .

Dated : Q ffj -19¢3

ORDER/ JUBGMENT ;> ..

-

Lo VLHUVENGEDANM $MUA)

EDMINISTBATIVE TRIBUNZL

-

. 1
MJ.A, /B L, C.A. No.

in

.O.A.NO.. 6‘7{8[Q3 .

m = AT

fa0 o

Admitted and Interim directions

issued

A;lo ed

Disp sed of with directions

Di smfissed

Iismissed for défault.
Rejected/ Ordered
No order as to costs.
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